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IN THE HIGH COURT.FOR THE STATE OF TELANGANA
AT HYDERABAD

FRIDAY, THE TWENTY _SECOND'DAY OF NOVEMBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND -
THE HONOURABLE SRI JUSTICE N.V. SHRAVAN KUMAR

I.A. No. 1 of 2024
In :
APPLICATION NO: 1234 OF 2015

N THE MATTER OF

Ramkote Hyderabad 500001

VERSUS"""_ R
1. Janaba Parwarrsh Unnissa Begum D/O Late Nawab Mohd Mazharuddln Khan, Aged 64.
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-1 Nawab Naseeruddin” Khan, S/O Late Nawab Badruddm Khan Aged 61 years Occ
__Landlord R/O, H.No. 10- 21-375 Laxrru Garden Weést Marredpally, Hyderabad :

_ 2 Janaba Ameéninissa Begum D/O Late Nawab Badruddm Khan, and W/O Meer Yaffer Ali
- Khian, Aged 66 years, Occ: Household; R/O, 'H.No.3-5- 782/52/1/0 ng _K(Jtl Parda Gate
Hydex;abad - el - . s L S

3.Janaba Qamarunnisa Begum DO Late Nawab’ Badruddm Khan Aged 54 years Occ
Household R/O H.No,1-8- 506/55 New Prakash Nagar, Colony, Begumpet Hyderabad

Son and daughters of Late Nawab Badruddin Khan, Defendant No 11 m CS No 7/1958

"_All the above 1-3 Applicants are represented by M/ S MGD Constructron Company represented

by Manaolng Partner Smt. Rasheda Begum W/O Late Mr. Mohammed Gayasuddln Aged 64
years Oce: .Business, R/O, H.No.4-1-6, Maphars Taiz Re31dency, Flat No.204,-2nd Floor,

- .:.'Applii(_:ants

years Occ Landlady, R/O Mumtaz Marision, Lakd1 kap pul Hyderabad
2. Janaba Qamarunnrsa Begum D/O La’[e Nawab Mohd

Mazharuddm Khan, Aged 63 years, Oce: Landiady, R/O, Bellmount 6-3 597/A Banjara Hrlls
besides Baskara PaIace Hyderabad. - . S
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~ 5. Nawab Shahldhdiln Kha §/0: Late Nawab Bashee1 Jung Bahadur Ag d 63 years,

6. S1dd1qa Sultana E egum W/O Late Nawab Srrajuddm Khan Aged 51 years' Oce
'R/O 10-3:304, Humiyun Nagar Hyderabad T S

7.7 anaba Fatima K_han D/O, Late Nawab Snajuddm Khan Acred 23 years ()cc_

Oce: Student RJO 10- 3 304 Humayun Nagar Hyderabad

'Occ Housew1fe R/C, 508 Kushal Towers Khamabad Hyde1abad

. '_1::73 J anaba quarunnrsa Begum D/O Latc Nawab Mohd Ma?haruddm Khan Acred 58 years
‘ '-_Ocr, La.ndlady RC HNo 33/A/4 Block Coramanaal Bancaloze 560034 arlni

Dalmhters of Late Nawab I\’Iohd Mazharuddm Khan SfO Latc Nawab Mom ud dowla _:'
Defendant No. 2 in C S. No 7 of 1958 , NI :

4. Nawab Mokd Sa 1abudd1n Khan, $/0 Late Nawab Basheer Jung Bahadr r Aged 63 years e
Oce: Service, R/O, ) {No 10- 3 304 Humayun, nagar Hyderabad : '

Service, R/O HNO 10- 3 304, Humayun Nagar Hyderabad

10-3-304, Humayun Nagar Hyderabad e O
8. Nawab Mohd Satir Luthﬁrddm Khan S/O Late Nawab Sn ajuddm Khan '_'Age 22y

g Nawab Mohd \hz Lmuddm KhanySf@ Late Nawab Mohd Basheel Jung, y
4-14- 75/A HasanN'gar Hyderabad. o o N

Sons & DauOhters nf Late Nawab Basheer Junﬂ S/_O Lat'é"r'Ii\T:-anrabt Moin
Defendant No 3in C.S. No 7.of 1958 Lo

10. Nawab Mohd St amsuddm Khan S/0; Late Nawab Mohd Lateefuddm Khan Aged' 62:.
years, Occ: Busme%s R/O Serenade Il -5-416/1, Red Hllis Hyderabad SOOOO

1. Janaba Habeeb Unissa Begum D/O Late Nawab Mohd Lateefuddm Khan

12. Janaba Mehboob Unrssa Begum D/O Late Nawab Mohd Lateefuddln Kh
years, Occ: Landlady RJO 402 Indralok Apartments Road BanjalaHrlls Hy( era

Sons & Dauohtet S ofLate Nawab Mohd Lateefu ddm Khan Defendant No.
of 1958, -

13. Janaba Ghousum‘sa Begum, D/O, Late Mohd Iftakharuddin I\han AUG( 63 Y@ﬂIfSQZQ.CC_Z ‘
Landlady, R/O, 1-1-157/1, Marudu Nagar, Champapet, Hyderabad, 500060. Sl

14. Nawab Mohd Qa naruddm Khan SO, Late Mohd Italkharuddin Khan Aged 62 years
Occ: Landlord, R/O, 17-1-365, Asmanjahi Tombs, Santoshnagar, Hyderab -

157 anaba Shoukatun| 'ssa Begum, D/0, Late Mohd Iftakharuddin Khan, Aged 60 yea_rs;_ogg;
Landlady, R/O 5-9-245/1 C]:urag All Lane, Hyderabad ' R

16. Nawab M‘ohd Akh 1rudd1n Khan S/O Late Mohd Iftakharuddrn Khan Aoed 56 years Occ
Landlord, R/O, 17-30/4/1, Ratiichandra Nacrar Fidi Baza1 Hyderabad .

17. Janaba Khairuniss1 Begum, D/O, Late Mohd Iftakharuddin Klzan, Age& 54 yéér"s;”oec;
Landlady, R/O Khalandar Nagar, Santoshnaear Hyde; abad . . :
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Sons & Daughters of Late Mohd 1ftal{haruddm Kban, /0 Latc Nawab Mom ud- dowla
Defendant No.5 in C.S. No 7 of 1958. Sl :

18] Janaba Afzalunissa Begum, W/O Late Nawab Mohd Ahmeduddm Khan, Aged 69 years :
Occ Housewrfe R/O Saleem Nagar Colony, Opp Farhat Nursmg Home Hyderabad :

19 Janaba Hameedunissa Begum D/O Late Nawab.Mohd Ahmeduddm Khan; Aged 52 years
"~ Occ: Landlady, R/O Saleem Nagar Colony, Opp Fathat Nursmg Home Hyderabad

20. Nawab Mohd Khaja Mornuddm Khan, S/O, Late Nawab Mohd. Ahmeduddm Klran Aged-
50 years, Occ: Landlord, R/O 8-3-234/99/1, LN Nagar, Yousufguda Hyderabad s

21. Nawab ‘Mohd Nizamuddin Khan, S/0, Late Nawab Mohd Ahmeduddm Khan Aged 44'
years, Oec Landlord R/O 19- 2 137/B/106, Kala Pathar Hyderabad ‘

22:3; anaba Yousufurnssa Begum D/O Late Nawab ‘Mohd: Ahmeduddln Khan Aged 39 years o

.Occ Landlady, R/O 19 2-137/B/106, Kala Pathar, Hyderabad

23 Janaba Hasrb Unrssa Begum D/O Late Nawab Mohd Ahmeduddm Khan Ag’e"dd? _-years,.t '

Occ Landlady, R/O 19-2- 21-/9/A/1/1, Kala Pathar Hyderabad '

24. Nawab Mohd Rafiuddin Khan, 5/O Late Nawab Mohd_Ahmeduddln'Kh' Aged 36_years"_. o

Occ: Landlord R/O_Saleem Nagar Colony, Opp Farhat Nnrsrng _

25 T anaba N1kdathumssa Begum, D/O Late Nawab Mohd Ahmeduddm Klla Age
Occ Housewrfe R/O Masab Tank, Hyderabad e =

Sonsk D
ud d wla Defendant No 6 in C S No 7 of 1958

26. Smt. B heer Banu W/O Late Nawab Mohd Afsaruddm Khan
Ho 'RJO 16 2- 770/ 1, Sankasar Bazar Gadd1anararn

27 Vigar | B:anu D/O Late Nawab Mohd Afsaruddm Kha
R/O 16° 2 770/1 Sankasar Bazar, Gadd1anararn R._

28 ;.Na ab‘Mohd .Tbangn'uddm Khan S/O Late Nawab Mohd fsaru d1n Khan Aged 2 yea1s
OCe Housew1fe R/O 16-2-770/ l Sankasar Bazar, Gaddranaram' RRDlStrlct Hyderabad

Sons & D'auohters of Late Nawab Mohd Afsaruddln Khan S/O Late Nawab Mom ud—:
dewla Defendant No 7in C.8.No.7 of 1958

o AW ‘Mohd Iqbaluddin Khan (Defendant No.8 in C.§.No.7 of 1958) S/0 I aie Nawab
Moin-u dowla Aged 80 years, Occ: Landlord, R/O 3- 74 Roacl No 9, Venkateshwara Colony,
Saroornag"r_ RR Drsmct Hyderabad R TR T e SR AP , e R

u

30. Srnt Fareedunrssa Begum W/O Late Mohd Wajmddm Khanu "'d_:_ZZ__y_e,au‘re_, -O_C,.Cb
Housewrfe RfO 4- 75/A Katedan Slnvrarnpally, RR. Drstrrct Hyderaba 4 ST

31‘; : b quarumssa Begum D/O Late Mohd Wajrudchn Khan ged 50 years Oce :7

Heusewrfe RJO P.O. Box. 515555, Dubai, UAE.

32. Nawab Mohd Afzaluddin Khan S/O Late Mohd Wajruddm Khan, Aged 49 years, Occ:
Busmess RfO"Bahadurpura Hyde:abad : o




eoum D/O Late Mohd Wajmddm K_han *’Af‘ed 4

Sayeec umssa

' Bnemess R/O 4 7 fA Katedan Shlvrampally, R R Dlstnct Hyderabad

33 ‘\Iawab Mohd Asfuddm Khan S/0 Late Mohd Wajtuddln I\._han A«red 40::yesr
7 Busmess R/O 4 75 ’A Katedan Shwrampally, R R. DIStl‘lC{ Hydelabad

36.. Nawab Yousnf 1dd1n Khan S/O Nawab Bahauddm Khan Acred 59 '3 eal
_AS]_fN _gar":Hydercbad L B R o

YED _ab}Mohd Jalauddln Khan (Defendant No 12 in C S. No 7 of 1958) S/O
- Mom d dowla Ag ed 73 years Occ Landiord : :

39. Nawab Mohd Vfarl‘;uddm K}Jan (Defendant No IJ in C S: Nn 7 of: 1958)5/0
' Mom-ud dowla, A”ed 67 years Oec Land101d RJO 8 2 686/16/1d/2 B m"

40 Janaba Laqum:,sa Begum (DfifendantNo 1711} C s. No 7 of 1938) D/O e
ud dowl . ; ’

£ -anaba _Tahmvat Umssa Begum D/O Late Izathunlssa BegnmwAgej 9y

Landlady, R/o 10-2:310, Bazar Ghat, Vijaya Nagar Colony, Hyderabad. -

43. Janaba L1aqath inissa Begum D/O Late Izathurnssa Begum Aged 49
Housew1fe R/O 9-4- 77/3/1 Toli Chowki, Hydelabad '

Daughters ofLate]Zathumssa Begum, D/O Mom ud d(mla Defendant Ne 18 in C S No 7
of 1958 L : : ; .

44, J anaba Iftekhar Jnlssa Begum (Defendant No.19m C.S. No 7 of 19:) 8) D/O Late Nawab'- :
Mom—ud dowla Aged 70 years, Oec Landlady, RJO 9- 4 84/99 P ot No 99 KaLattya Nagar -
Towh Chewkl Hyd( rabad ' . : o

45 Janaba Mallka J 1han Begum (Defendant No 20 m C. S No 7 of 1958) D/O Late Nawab__ :
Moini: ud dowIa “Agsd 69 years, Occ Landlady, RJO 23 1- 213 Andhen Gah Kotla Ahja'
Hydel abad. . '
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46. Janaba Dawood Unissa Begum (Dcfendant No.22 in C.8:No.7 of 1958) /0O Late Nawab
Moin-ud- dowla Aged 63 years Occ Landlady RJO S. R T 198 Chandulal Baladarl,

Hyderabad

47 Jaglr Admrmstraﬁon Government of AP/TS IV Floor Gagan Vlhaj Gandh1 Bavan
'Hyderabad L L

48. Pnnc1pa1 Seoretary to Governmont ‘Revenue Department Govemment of AP/TS
Secretariat Bulldmg, Tank Bund Hyderabad ' :

49. District Collector Hyderabad Nampally, Hyderabad
50. DlStl’lCt Collector Ranga Reddy DLSU‘LCt Lakd1 ka—pul Hyderabad
51. Tahsﬂdal (Mandal Revenue Officer) Saroomagar Mandal Ranga Reddy Dlstrlct

52. 8. M. ABan Recewer—Cum-Conumssmnm HNO 11-3-627, Mosque Road New
Maliepally, Hyderabad ' 7 e
53. Sn B. Shyam Sunder Rao ReceworfCum Comxmssmnel HNo 11 3- 627 Mosque Road ‘, ‘
New Mallepally, Hyderabad ' . :

RCSpond,entstefendants/Recewers-Cum Cormmssmners

Peti'tion under Section 151 CPC praying ‘that in the cwcumstances stated in
the affidavit filed in support of the petition, the High Court may be pleased 10 set
pugned orders dated 04/08/2023 in IA Nos. 1,2 and 3 of 2023

aside the common im
34/2015 in Application No.803 of 2014 in CS No. 7/1958 and

in Application No. 12

kindly decide on merit.
g on for hearing, upon perusing the Affldavrt flled in support

hlyasuddin

This Petition comin

of the petition and upon hearing the arguments of Mohd.Naveed G

learned counse! for the petitioners and of Mohammed Imran Khan, Additional

Advocate General for the Respondent Nos.47 to 53.

The Court made the following: ORDER
Mr Mohd . Naveed Ghiyasuddin, learned counsel for the petitioners.

Mr.Mohammed Imran Khan, learned Additional Advocate =General for the State.

. A.No.1 of 2024 is filed to set aside the order dated 04.08.2023 passed in

| A.Nos.1,2 and 3 of 2023 in Application No.1234 of 2014 in Application No.803 of 2014
in C.5.No.7 of 1958. |

Contd..



The Additional Advocate General reports no objection.

Being satisfied with the reasons stated in the accompanying affidavits and since

no objection has been reported from learned Additional Advocate General, the

application is allowed.
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Sd/- K. SRINIVASA RAO
| JOINT REGISTRAR
HTRUE COPY// ,

\Q‘\S
SECTION OFFICER

The Principai Secretary to Government, Revenue Department, Government of
A.P/TS, Secretariat Building, Tank Bund, Hyderabad

The District Collector, Hyderabad, Nampally, Hyderabad

The District Collector, Ranga Reddy District, Lakdi Ka Pul, Hyderabad

The jagir Administration Government of A.P/TS, IV floor, Gagan Vihar, Gandhi
Bhavan, Hyderaad

The Tahsilda- (Mandal Revenue Officer) Saroornagar Mandal, Ranga Reddy
District

Sri M.A.Bari , Receiever Cum Commissioner, H.No.11-3-627, Mosque Road,
New Mallepaily, Hyderabad

Sri B.Shyam Sunder Rao, Receiver-Cum-Commissioner, H.No.11-3-627,
Mosque Road, New Mallepally, Hyderabad

One CC to Sii Mohd.Naveed Ghiyasuddin,Advocate {(OPUC)

The Section Officer, O.S.Section, High Court of Telangana at Hyderabad

10. Two CCs to Additional Advocate General, High Court for the $tate of Telangana

at Hyderabad[OUT]. :

11. Two CD Copies
ks /PR
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HIGH COURT

HCJ & NVSK,J
DATED:22/11/2024

ORDER

I.LA. No. 1 of 2024

IN

Application.No.1234 of 2015

ALLOWING THE APPLICATION
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